DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II
(General information relating to legislative and other matters)
Friday, 1* April, 2011/Chaitra 11, 1933 (Saka)

No. 117

Sub: DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi, was received from Dy. Commissioner of Police, Central Distt., Delhi:-

“I have the honour to inform you that Hon’ble Members of Legislative Assembly
Delhi; Shri Sat Prakash Rana, Shri Daharam Deo Solanki, Shri Pradyumn Rajput, Shri
Mohan Singh Bisht, Shri Anil Jha, Shri Srikrishan Tyagi, Shri Sahab Singh Chauhan and
Shri Ramesh Bidhuri were detained u/s 65 of Delhi Police Act 1978 while they were
attempting to cross the police barricades put in place to prevent their march towards Delhi
Secretariat along with supporters from Pyare Lal Bhawan, ITO, Delhi at 1250 hours on

29.03.2011.
They were released at 1310 hours from the same place on the same day™.

P. N. MISHRA
Secretary
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